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Shrt S. ML f c — 1n  (Kanpur); Yes­
terday the Minister of Civil Aviation 
made a statement about the strike by 
the pilots Of Air India. We want to 
know wharhas happened to that strike. 
Is the hon. Minister going to inform 
the House of the position? Yesterday 
we were precluded from »rM" f  ques­
tions*,

Mr. Spralr a  : I  assure this House 
that w* 'shall have a discussion on this 
for an hour or so, I did not want the 
time of the House to be wssted, with­
out proper use being made o* it, by 
sinfply asking some questions. So far 
as statements by Ministers are con­
cerned, the rules are very clear. The 
rule says that there shall be no ques­
tion. Now, in the name clarifica­
tion, one or two questions are allowed. 
I wanted to have the discussion today 
itself, if possible. But today w« have 
one half an hour discussion. So, to­
morrow we will have this discussion 
on Air India strike for one hour.

MM 8. XL Bsnsrtse; Sir, you have 
completely misunderstood me. I did 
not challenge your ruling.

» ■  Speaker: There Is ao ruling to 
challenge.

Shit S. M. Buttrjae: I accept your 
suggestion. But our dUBculty is this. 
We read In the newspapers today that 
because of the strike by the pilots of 
AJr India there is going to be lay off, 
which will mean many employees 
may even be retrenched. We *r* in­
terested to know whether any attempt 
bus been made by the Minister to <ei- 
tla the strifes, not to harass the em­
ployees but tt> end the strike. We are 
psspsued to help him in this matt*.

M*. Speaker: We will take up this 
tomorrow evening at 9 O'clock tor 
discussion ftr  one hour.

v u a  ins.
DEMANDS FOR GRANTS—eonCrf.

MINISTRY o r DETBfCB— contd.
Mr. Speaker: The House will now 

take up further discussion and voting 
of the Demands for Grants under the 
Ministry of Defence. We have now 
only 2 hours left for the discussion of 
this Ministry. How long will the 
Minister take to reply?

Thei Minister of Defenee (Shri 
Swaran Singh): I will take about 4} 
minutes.

Mr. Speaker; So, 49 minutes out of 
the 2 hours will be taken by the 
Minister. Therefore, this discussion 
will go on till about 2.30 p.m. when 
the Minister will be called.

Shri S. M. Banerjee (Kanpur)t 1 
hour more should be given because 
one hour has been wasted by Shri 
Bhagat.

Mr. Speaker: If I extend the time 
for this Ministry, to that extent you 
will lose time on other Ministries. So 
at 2.30 the Minister will reply. Till 
then, two °r three members can speak. 
Now, Shri Nltiraj Singh Chaudhary.

Shri Snrendnunath Pwlvedy (Kend- 
rapara): Sir, may I point out that 
Shri Samar Guha has not yet been 
called?

Mr. Speaker: Has he not spoken? 
X thought he has already spoken. I 
will eaQ him after Shri Nltiraj Singh 
Chaudhary.

Shri Surendraaatb n v ire ly : I am
pointing this out because this is not 
the first time that it has happened.

Mr. Speaker: I will call Shri Samar 
Guha next.
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et tin  President


